T TRIPURA STATE POLLUTION CONTROL BOARD

e ——— (A Statutory Organisation under Government.of Tripura)
—— Department of Science Technology & Environment
- e
gy~
tspeb No.F.18(28)/TSPCB/2013/739/ ] SO@ ?0 = 2 November 18, 2020
To

Shri S. K. Gupta

Additional Director & Head IPC -V

Central Pollution Control Board

MOoEF & CC, Govt. of India.

Parivesh Bhawan, East Arjun Nagar, Delhi-1 10032.

Sub. : Submission of report in compliance to the Order dated 01.07.2020

passed by Hon’ble National Green Tribunal in the matter of O.A No.739 of
2018 -reg.

Ref: i) F.No.CPCB/ IPC-V/NGT OA _739/ Stone/2020/2218 dated 08.07.2020.

Yours Sincerely,

\

\

\8 - Loy
(Bishu Karmakar)

Member Secretary

Copy to:

1. The Director, Science, Technology & Environment, Govt. of Tripura for kind
information.

2. The Regional Director, Central Pollution Control Board North East, for kind
information.

Contact :
Address : Chairman: 0381 - 23232841622375421
-0 =D328
H BHAWAN . Member Secretary:
ll:aAnljiIitvl\l;::hru Complex, Gurkhabasti e-mail : ' s G Head of Office: 0381 - 2322455
PO : Kunjaban, Agartala, West Tripura-799006 tripuraspcb@gmail.com / hoosp . OCMS Help Desk: 0381 2328792

Website : . e A
www.tspcb.tripura.gov.in / trpenivis.nic.in



Compliance Report on directions of Hon’ble National Green
Tribunal vide Order dated 01.07.2020 in the O.A. No.739 of

2018:

Hon’ble National Green Tribunal, Principle Bench, New Delhi passed an order dated
01/07/2020 in O.A No.739 of 2018. The Tribunal directed that “CPCB may circulate

the compensation regime to all PCBs /PCCs to serve as a guiding factor for assessment

of compensation based on different fact situations. Further report about the status of

compliance may be furnished by the state PCB before the next date by email”.

Action taken report on the said direction are as follows:

In order to check the detoriation of ambient air quality and also to control the
particulate matter emission due to operation of stone crushing units, the
Tripura State Pollution Control Board has introduced the mechanism
/environmental guidelines including siting criteria for the stone crushing units

for effective implementation in the State on 28. 10.2020.(Annexure 1)

. The said mechanism /environmental guidelines including siting criteria for the

stone crushing units has been uploaded in the website of TSPCB.

As per the revised categorization of TSPCB, the stone crushing industries was
kept under the Orange category and it is mandatory to obtain Consent to
Establish & Operate Certificate from TSPCB for Establish & Operate such units
in the State.

Advertisement in the local daily newspapers in English and vernacular
languages have been published with a request to comply with the mechanism
/environmental guidelines including siting criteria for the stone crushing units.
(Annexure 2).

The existing stone crushing units are being operated with the valid Consent
certificate from TSPCB. While issuing Consent to Establish & Consent to
Operate Certificate, conditions are imposed to control noise and air pollution.
The stone crushing units operating in the state of Tripura are complying with
the environmental norms. However, Environmental Compensation will be levied
against the defaulting industries after assessment of environmental damage, as

and when required.
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NO.F.18(28)/TSPCB/201’3/‘7_9/'F /1.9 g o e October31, 2020

To

The Director

ICA Department
Government of Tripura
Agartala, Tripura West

Sub:  Publication of Advertisement in 1(one) Category-A of Vernacular
Newspapers-reg. '

Sir,

Kindly find the enclosed content of Advertisement which requires immediate
publication in the leading Category-A of Vernacular Newspapers for wide circulation.

I would request you to kindly make nhecessary arrangement to publish the
enclosed advertisement matter (2 column x 6 cm) in the leading 1(one) Vernacular
Newspapers (Category-A) at the earliest.

- After publication of advertisement, you are requested to send the Bill /Invoice
in triplicate for arranging payment. :

Yours sincerely,

A

Enclo: As stated . SR

(Bishu Karmakar)
£ Member Secretary
Copy to:

1. PA to the Chairman, Tripura State Pollution Control Board for kind information.
2., Head of Office & DDO, Tripura State Pollution Control Board.
. No.F.4(1)/TSPCB/2020-21 :

PARIVESH BHAWAN Phone : (0381) 231 2589 / 232 2455
Pandit Nehru Complex, Gorkhabasti, 232 2462 (Chairman), 232,8792 (Member Secretary)
PO : Kunjaban, Agartala, Fax : (0381) 232 5421, 232 2455

West Tripura, PIN - 799 006 e-mai}_: trippcb@sancharnet.in / hoospcb-tr@gov.in



31/10/2020
Attention To All the Stone Crushing Unit

This is for kind attention to all the owners of Stone Crushing Units

that as per the Direction of Hon’ble National Green Tribunal, the Tripura

State Pollution Control Board has framed Environmental Guidelines for

Stone Crushing Units. This guideline inter alia includes siting criteria for

new stone crushing unit and environmental management of existing stone

crushing units and will be applicable in the Tripura State. For more details

please visit the website of Tripura State Pollution Control Board
(trpenvis.nic.in).

sd/- :
Member Secretary
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No.F.18(28)/TSPCB/2013/797 /3 S 7 37 October 31, 2020

To

The Director

ICA Department
Government of Tripura
Agartala, Tripura West ‘

Sub: Publication of Advertisement in 1(one) Category-A of Vernacular
Newspapers-reg. ,

Sir,

Kindly find the enclosed content of Advertisement which requires immediate
publication in the leading Category-A of Vernacular Newspapers for wide circulation.

After publication of advertisement, you are requested to send the Bi]] /Invoice
in triplicate for arranging payment.

Yours-sincerely,

Enclo: As stated Q %\,‘ At

(Bishu Karmakar)

: Member Secretary
Copy to:

1. PA tothe Chairman, Tripura State Pollution Control Board for kind information,
2. /Head of Office & DDO, Tripura State Pollution Control Board.
. No.F.4(1)/TSPCB/2020-21

PARIVESH BHAWAN Phone : (0381) 231 2589 /232 2455 ;
Pandit Nehru Complex, Gorkhabasti, 232 2462 (Chairman), 232 8792 (Member Secretary)
PO : Kunjaban, Agartala, Fax: (0381) 232 5421, 232 /2:155 :

West Tripura, PIN - 799 006 e-mail * trinnchMonanatni i
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